LI TEM NO. 45 COURT NO. 4 SECTION |1 A

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl) No(s).5104/2006

(From the judgenent and order dat ed 25/ 07/ 2003 in CRLA No. 228/ 1999
of The

H GH COURT OF PATNA)

KULWANT SI NGH @ KULBANSH SI NGH Petitioner(s)

VERSUS

STATE OF Bl HAR Respondent ( s)

(Wth office report )

Date: 27/04/2007 This Petition was called on for hearing today.

CORAM :
HON BLE Dr. JUSTI CE ARI JI T PASAYAT
HON BLE MR JUSTICE D. K. JAIN
For Petitioner(s) M. Binay K Das, Adv.
M. Anil Kumar Shrisvastava, Adv. (A C.)
For Respondent (s) M. Anukul Raj, Adv.

M. CGopal Singh, Adv.

UPON hearing counsel the Court nmade the foll ow ng



ORDER

Argunents heard.

Orders reserved.

(Ganga Thakur)

PS to Registrar

(Vijay Aggarwal)

Court Master



